,.89/02/2226

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

0. A. NO. 168 OF 2025 (EZ)
Bitu Biswakarma
-Versus-

Central Pollution Control
Board & Ors.

-And-
In the matter of;

Kanai Mondal

... Respondent No. 5

AFFIDAVIT IN REPLY/COUNTER AFFIDAVIT FILED BY KANAI
MONDAL, RESPONDENT NO. 5

I, Kanai Mondal, son of Late Nikhileswar Mondal, aged
about 71 years by faith Hindu, by occupation- Business,
residing at Village — Domohani, Post Office — Domohani, Police
Station- Barabani, District Paschim Bardhaman, proprietor of

GMB Brick Field, do hereby solemnly affirm and say as follows:-

1.  Thatlam the respondent No. 5 in the Original Application
and as such I am well acquainted with the facts and

circumstances of the above case.

KQ\MWC Mondod -

09 FEB 2026



X

2. The present proceeding was initiated by the applicant for
closure of illegal and non complaint Brick Clins (including
GMB, GRC, Raja Brick fields and other units) operating in

Baraboni, Paschim Bardhaman.

3. I state that I am carrying on business of Brick field under
the name and style GMB Brick fields at Village, Post Office
Bhanora Police Station- Baraboni District Pachim Bardhaman,
PIN 713334 since 1994 as proprietor with valid documents/
permissions which are required to carry on the said. Copy of

the said documents are annexed herewith and marked with

letter A-1” collectively.

4. I state and submit that the statements made in the
application are not tenable in the eye of law as [ am carrying on

business of brick field with valid documents/permissions.

S. I state that the application filed the instant application

with an intention to harass and disturb my lawful business.

6. In view of what has been stated and submitted above, the

Hon’ble Tribunal may be pleased to dismiss the instant

fQ AN oY I ctx 1
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application and/or pass an appropriate order as to this Hon'ble

~ Tribunal may deem fit and proper.

7. The statement made above are truc to my knowledge.

' mondod -
Komanr S
Respondent No. 5

Identified by me
B Soare
Advocate g

ARED
LY AFFIRMED AND DECL
MNLY MAE ON IDENTIFICATION
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WEST BENGAL POLLUTION CONTROL BOARD
== :
w ol N Paribesh Bhawan, 10A, Block LA, Sector III
b\ | /4 Salt Lake City, Bidhan Nagar, Kolkata — 700 106, INDIA

Website : www.wbpcb.gov.In, o-mall : whpcbnet@wbpceb.gov.in

Category of the Industry : ORANGE
Application Type: CTO
CTO No: WBPCB/T131790/2025 Date : 12/12/2025

Consent to Operate (CTO) under Section 25 & 26 of the Water (Prevention and Control of Pollution)

Act, 137: as amended and Sectlon 21 of the Air (Prevention and Control of Pollution) Act, 1981 as
amended,

Reference: Application No.: 7131790 &

a5
- ®
5 l ‘ o
The West Bengal Pollution Control Board (hereinafter referred to as State Board) under the provisions of Section 25
& 26 of the Water (Prevention and Control of Pollution) Act, 1974 as amended and Section 21 of the Air
(Prevention and control of Pollution) Act, 1981 as amended, and Rules and Orders made thereunder hereby grants
Consent to GMB BRICKS FIELD (hereinafter referred to as Applicant) for its unit located at Plot No. 490, 566,
625, 637, 659, JL No. 44, Mouza + Vill + P.0.: Bhanora, P.S.: Barabani, Dist.: Paschim Bardhaman, Pin:
713334, for the period from 01/12/2025 to 30/11/2035 to operate the industrial unit/project and to discharge liquid
effluent and gaseous emission from the premiscs / land of the industrial unit/project, in accordance with the
conditions as mentioned below, provided that on un% dﬁ* a i :m; instance the quantity and quality ot hiquid discharge
and gascous emission shall not cxceed the perfifi: it as specified in this conscnt lctter and in the
Environment (Protection) Act, 1986 and Rebenthereundesmes amended.

Breach of the conditions and / or failure WREP B ctions as mentioned below shall render the
industry/project liable for prosecution und : r (Prevention and Control of Pollution) Act,
1974 as amended and Section 21 of the Al ollution) Act, 1981 axy amended.

The State Board reserve the right to re _ : reasonuble variation / change / altcr the
_conditions of this conscnt letter giving ‘wﬂ dustry.
Conditions : "

1 This Consent is valid for the following activities :
SLNo Name of Actlvity/Products/By-products Production Capacity (Per Month)
1 Bricks 280000 Numbers/Month

2 The industry shall remain responsible for quantity and quality of liquid effluent and air emission.

3 'Daily waste water generation and discharge shall not exceed :
No. of outlets Source of Waste Water Quantity in Kilo Place of discharge
Liters/day
1 Own Well for Domestic use 53 Discharged to Panchayat
Drain through Septic Tank

4 To bring into any altered or new.outletZ outfall or to change the place of discharge, the industry shall have to
: inform the Board and obtairyﬁ@ &JE__' sion of the Board in this effect.

3 3 7/ B \\\\ /‘&-' \
reliensive facility for treatment of industrial liquid waste and domestic liquid
iquid, effluéntgenerated from canteen), and operate and maintain the same

lki& ? final effluent conforms to the Standard as given below:

‘08‘”_ /\J ’i §
?3/&9/_7;)‘. /*.‘-'
o B 4 /7

5 The mdustry shall provid¢'co
~ waste (sewage, sullage/, rid
continuously so that ? q

\\[/ \\__’ Ko '
‘:tz: qué}qumd document from OCMMS by WBPCB*
i, B WBPCB/7131790/2025
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Qutlet No. Nature of Paramcters und standard Frequency or_
efMuent Parameters Standards | Unit "'“l'""!ﬂ
1 Domestic | pH A0 1 Quly
1 Domestic Total suspended 100 mg trl i
o Solid (TSS) i 1 - o
1 Domaestic Chemical Oxygen 250 mg, trl
Demand (COD) o o
1 Domentic Biological Oxygen 30 mg/L tri
e Demand(BOD) | s i
1 _Domestic Oil & Grease A0 mg/L Qtrly

Provisions shall be made to instull sensor-based Water Qunlity monitoring system and flow mcter to share the
information with the state board on a Real Time basis,

6 Daily water consumption for the following purposes shall not axooad

SL NO, Purpos of Water Use Quantity (KI/Day) |
1. ¢ Domestic 6.7
2 y 4 Others(Quenching) 9.0
7 The Industry shall install suitable dig!;m device for measuring the volume of water consumed for different

as mentioned above giving correct result to the satisfaction of the State Board. The device shall be
able to provide information to disseminate the quantity on a real time basis.

8 All the stacks connected to various sources of cmissions must be designated by numbers.
9 The industry shall install comprehensive [NM)' equipment and operatc and maintain the same to

conform to the standard as given bhelow:

Stack|Stack|Capa | Cons | Fuel detai sz of parametery not Lo cxceed | Freq | Rem
heigh| attac | city [ up- | pye| miveid | Pb(m | SO2( [ NOX | Othe | U€nc arks
t | hed | of |Unit|  ceq EU“( g/Nm|mg/N| (mg/ | rs y of
from| to |cmiss r meN| 3) | m3) [Nmd) samp
grou |emiss| ion ) ling
nd | lon |sourc
level |sourc| e
| (m | es B
33.5 | Kilns | 28000 | Numb | Slack Quly | Brick
0 el's/.l\hd Coal Stack
on

10 The indust;y shall provide ports in the stack(s) and other necessary permanent facilities such as ladder,
platform etc. for monitoring / sampling the air emissions and the same shall be made available for inspection
and use by the State Board’s staff as well as State Board’s authorized agencies.

11 Waste gencration, treatment and disposai shall be as specified below :

S.No Description of Waste Quantity Treatment and Disposal
1 From kiln 15 Metric Tonnes/Month | To be reused in brick making
2 From Process 30000 Numbers/Month For road construction

The Industry shall obtain Authorisation for wasto and also register for EPR wherever applicable.

The industry shall take adequate measures for control of noise level from its own sources within to: premises
within the limit given below : : o

.

A :
Time el " Limitin dB (A) Leq oL firs
[ S -
Day time (O6am. to 10pm) | - Loy Al ATy 65 M i LT
Night time (10 p.m. 10 06 am.) B s LT PG T B e
Vit N /
“This s computer genedwiedd document from OCMMS by WEPCH®
s (?‘._ O\~ WBPCB/?1§1790:202 5
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;;‘ Noise barriers should be installed if the Noise Level is found to be exceeding the desired levels.

The industry shall at all times maintain good house-kecping and control pollution (including fugitive
emissions) from all sources to maintain clean environment in & around factory premises and in surrounding

arcas.

The Industry shall bring ubout ut lcast 33% of the total land uren under the tree cover.

The Industry shall provide sufficicnt alternate electric power source like Green DG or Storage Batt

gy (S
etc. to operate all pollution control facilities. In absence of such alternate power source, thg produ&yios,,yszr{}
be stopped/controlled to conform to the conditions of the Consent. B

The industry shall install 8 scparate energy mcter showing the consumption of energy for o i
; : : A : ! erat
pollution control devices und a-l:all install suitable device tor measuring the volume of water colr)xsum:;:ln fgf

different purposcs as mentioned in SLNo. 3.

The Industry shall provide drainage system for discharge of industrial and domestic ¢ffluent and a scparate
drainage system for storm-walcr.

The industry shall maintain a separate register showing consumption of chemicals used in pollution control
systems. l

The Industry shall get the samples of hazardous wastes / leachates analysed at least once in a year from a
laboratory recognised by the West Bengal Pollution Control Board and ensurc that they conform to the limits
stipulated. Test reports shall be sent to the Board.

The Industry shall submit the Environmental Statement Report for the financial ycur ending 3 Ist March of the
current year in the prescribed form (Form V) as required under the provisions of Rule 14 of the Environment

(Protection) [Second Amendment] Rules 199assgsBttmEeptember of every year, to the WBPCB.

The Industry shall allow the officers ofmghlﬁz into the premises of the unit at any reasonable
time to inspect the pollutnon control sy 1 ; dequate and sofe facility for collection of air,
wastewater and solid waste samples IO I Y T SIa Board as well a8 by authorized agencies of

the State Board, as and when required by
M

The industry shall maintain an Ins;\u niMpremiscs which shall be made available to
|n.s;rcclm§ officers of the State Board ' n to write down any dircction or obscrvation as
is decme

i nccessary during the inspccl‘n“ !m’
The Industry shall furnish to the State Board all | ation in respect of quality, quantity, rate of discharge,

place of discharge of liquid effluent and air emission.

The Industryshall maintain adequatc number of qualified and trained personnel among its staff for
propermaintenance and operation of the effluent treatment and/or emission control dcvices and for

overallenvironment management of the industry.

The Industry shall have to make registiation for the use of groundwater if any, with State Water Investigation
Directorate (SWID). :

the State Board immediately of any occurrence or apprehension of occurrence
of discharge of any poisonous, noxious or pollutants in cxcess of quality as well as quantity as mentioned
earlier to any receiving water body/receiving system or to atmosphere owing to accident or other unforeseen
incident/event including natural disaster. The Applicant shall (i) take all steps adequate to prevent such
accident discharge / release of poisonous, noxious or pollutants and to limit their consequences to persons and
the environment, (ii) provide to the persons working on the sitc with the information, training and equipment
including antidotes necessary (o en,suwdﬁﬁf%gc_tx and mitigate the accidental release of poisonous noxious

or pollutants to the environment,~~ R
f /S 7-"\,_‘ E "‘.\
\» . .“\ . - .
Ee,;' or gg?cr ing any other hazardous waste, it should install a

P

If the Industry is using Diesél (r}fé"{t:{ }\:

Digital Display Board to discrin inate all h.ifoqna\i%\ s stipulated in this regard.
AR | <11

o -~ G '

\ A Y
\ V ol » / /
\ \ ; i/

The Industry shall intimate to

. .
AN &
N S i, o

"j,lrllrl‘.! chnmpired generatid document from OCMMS by WBPCH"
' WBPCB/7131790/2025
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The industry shall make an application to the State Board in the ihed [

reseribed form for renewal of the ¢

lease 120 (one hundred & IWCnIy) days before the date ufcxpirypnl' this (fnn:cnl. Al
29 The industry shall not make any altcration / expansion / modification in the existing manufacturing procesy

and cquipment, pollution control system and shall not altor or bring in any new outlet/outf: ;
change the place of discharge, without prior approval of the Iluurdl.! / i s

30  The industry shall comply with ull applicable Environmental Acts and Rules.

k) The Industry shall comply with the provisions of relevant Waste M ent Rule: 50 submi
Returns / Manifests on regular basis. Anagemient Rulos/andateo sbmil Ariy]

32 Conccaling factual data or submission of false or fabricuted duta/information may result in revocation of

Conscat to Operate and sttruct uction under the provisions of the Water (Prevention and Cont ) ;
Act, 1974 and the Air (Prevention and Control c?fPoIIulion) Act, 1981, ; SlrolofRatition)

Special Conditlons:

1) This Consent to Opcrate is being issued based on the submission of compliance of the units concerning the
Locational Guidelines & Operational Guidelines as stipulated in the Memo. No. 2648-M&M dated. 27.10.2016 from
the Land & Land Reforms Department. !
2) The Brickfield is permitted to operate only with zig-zag technology.
3) The Brickfield shall use only approved fucl, such as Piped Natural Gas, Coal, firewood, and/or agricultural residucs,
The use of Pet coke, tires, plastic, and hazardous wastc is prohibited in the Brickfield.
4) Minimum stack height of 24 m from the Ground Level to be maintained. Stack hcight (in meter) shull also he
calculated by the formula H=14Q0.3 (wherc Q is SOeswmtswtme-rate in kg/hr), and the muximum of two shall apply
5) The unit shall construct pcrmanent facilitics ) as per the norms or design luid down by the
Central Pollution Control Board for monitoritMBSTHBENGAL
=

6) Particulate matter in stack emission SW. Particulatc Matter (PM) results shall be

normalised at 4% CO2 as below:

—TN T
PM (normalised) = (PM (measured)x 4%/ (“‘“ck), no normalisation in case CO2 measured
is greater than/cqual to 4%.
7) The ash gencrated in the brick kilns shall be M<wn brick making.

8) The brick kiln owners shall ensure that the road utiliscd for transporting raw materials or bricks is paved.

9) Vehicles shall be covcred during the transportation of raw materials/bricks.

10) Royalty to be deposited regularly at the ADM & DLLRO office.

11) The depth of qua.rrylremovaf'vof brick earth for the Brickfield shall not be more than 1.5 meters from the adjoining

ground level.

12) The operation of the Brickficld shall not cause any damage to any public road, bridge, culvert, embankment, or any

other public utility. It shall also not obstruct the flow of any canal/river/drainage in any manner whatsocver.

13) The operation of the Brickfield shall also not obstruct the flow of any canal /river/drainage in any manner

whatsoever.

14) If the Brickfield is located within a distance of a radius of 100 kilometre from a Coal based Thermal Power Plant,

it must utilise at least 25% fly ash of its total raw materials required, in compliance with the Fly Ash Utilisation Rules,

1999, and its amendments mado thereafier by the Ministry of Environment, Forests & Climate Change, Government

¢f India. ANOF

“) The unit must dc/‘l“l’ ;‘ﬁ?yjlli-fayc?h;p:g belt of 10 meters in width along the periphery of brick fields/kilns,
ving two 10 metors gaps “ni’tbe boupﬂk!y for entry and exit of materials and vehicles or a 3-meter-high wall on

- 'ﬁ sides whero land is not ?Yailgblé.ﬁjt'wﬁbq;k development to prevent fugitive dust emission.

s

7~ ¢ NPy
N\ 7l / % //
N\ 752" #fi by computer gemeraied document from OCMMS by WBPC”

/]
‘A..\ i
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/The uait should install a lightning ureestor ny per PWD normw or of any other standard design for the ubove-

Atmmncd brick field/kiln to avold uny damage to the stack/chimney by lightning.

‘7) While digging the earth to mako bricks in the area marked for the sume, the straight cutting of the earth should be

avoided; instead, cutting would bo done with a slope of 1:3 so that solid crosion of the agricultural land can be
minimized.

18) Every effort should be made to restrict topsoil excavation to manufucture bricks. River silt and {ly ash should be
used as far as possible for this purpose.

19) Good housckeeping practices should be maintained, such ns proper disposal of coal ash, provision for the double

wall around the kiln, adequate layout, brick-lined passage, use of properly graded Coal, proper firing practices,
protection from noise pollution, and other environmental monsuros,

20) This certificato is being Iasued buscd on the wnit's submission. In case of any discrepancy found in the future, this
certificate may be revoked.

Any violation of the aforesald conditions shall entail cancellation of this Consent for Operate.

{

|
For and on behalf of West Bengal Pollution Control Board

121222025
el
Environmental Engineer
Asansol Regional Office
WEST BENGAL
]

ST Y 17
h\ | /4

*This s computer generated document from OCMMS by WBPCB"
WBPCB/7131790/2025
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Govt. of West Bengal

Relief & Rehabilitation
GRIPS eChallan

R A

GRN Details

Land & Land Reforms and Refugee
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GRN: 192025260360058 162 Payment Mode: Counter Payment
GRN Date: 26/11/2025 14:46:50 Bank/Gateway: State Bank of India
GRIPS Payment ID: 261120252036005815 Payment Init. Date: 26/11/2025 14:46:50
Payment Status: Payment Pending
Depositor Details

Depositor's Name: KANAI MONDAL

Address: PO-DOMHANI
Mobile: 9563915815
Depaositor Status: BLLRO

Office Address:

PO-DOMHANI
Office Name:

BARABANI (029819)

Remark;: GMB BRICKS CHEQUE NO-684723,2024-25
Office Code: 029819
Payment Details
Sli. No. Payment Ref No Head of A/C Head of A/C Al
: Description oant ()
1 NA Collection of Royaliics from Mines and 0029-00-104-002-27 200000
Minincrals-other reciepts
‘ Total 200000
IN WORDS: TWO LAKH ONLY.
ey this challan to any branch of Statec Bank of India. Plcasc ¢ . 10 mak ithi
HO1 b JE8 g;?‘l‘;gozsu(;ankir?g hour;). This challan form will be invuli% ane:“f)‘;l}cl 2/3(')35.(3 - PaBRmEn within

& iy .&"

NS INDVR 2
. TNV T
~ GRIPS Payment iD- 261120252036005815 :: eChallan generated at: 26/11/2025 14:47:48

Somem————

Page 2 of 2



WEST BENGAL POLLUTION CONTROL BOARD
Paribesh Bhawan, 104, Block LA, Sector 111, Salt Lake
Kolkata 700 098,INDIA; Ph 335 9088,& Fax : (0091) (33) 335 8073

r Application for Consent to Operate for Red & Orange Category Industries —’

Application for Consent to Operate for discharge of effluent, under Scction 25 and Section 26 of Water (Prevention and
Control of Pollution) Act, 1974 and emission/continuation of emission under Section 21 of the Air (Prevention and Control
of Pollution) Act, 1981.
Application No. : 5353741 : Date of Submission : 11/06/2024
Category : ORANGE
Industry Type : Brickfields ( excluding fly ash brick manufacturing using lime process)
From : GMB Bricks Field,
Vill. + P.O.: Bhanora, P.S.: Barabani, Dist.: Paschim Bardhaman, PIN: 713334

(Name and Address of the Unit)

T e e R e

.....................................................................................

Sir,

1.  1/We hereby apply in the application form for both Consent to Operate (Fresh/Renewal) (i) under sub-section
(2) of Section 25 and Section 26 of Water (Prevention and Control of Pollution) Act, 1974 to make discharge
from land/premises and (i) under sub-section (2) of Section 21 of the Air (Prevention and Control of pollution)
Act, 1981 to make emission from a proposed industrial plant owned by Kanai Mondal

for a period upto 11/06/2024

2. The Annexure, Appendices, other particulars and plans are attached .

3.  I/We further declare that the information furnished in the application form, Annexure/Appendices and plans is
correct the best of my/our knowledge.

4. I/We hereby submit that in case of a change either or a point or the quantity of dischargje or the quantity of
emissin, a fresh application for consent shall be made and until such consent is granted, no change shall
be made.

5. 1/We hereby agree to submit to the board, application for renewal of consent two months in advance of the
date of expiry of the consented period, if to be continued there after.

6.  1/We undertake to furnish any other information within seven days of its being called for by the State Board.
7. I/We enclose herewith Challan of Rs. ‘

deposited at Branch on in favour of

West Bengal Pollution Control Board being the ‘Consent to Operale application fee'.

;: f,._--..__f ‘\ P
Date s s, /f T / o \»\' SN (Slgnalure'(m"‘howaj\
’/ g\QH‘( f\r/\ \ ‘: Seal....

Name of the applicant : Kanai Momhl m No. | %E
- \ 478041 i
LR, 4 //
| /
\ AN, ‘J/{ "
S Za
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. Proprietor ]i/

: GMB Bricks Field
: Vill.: Domohant

. Address of applicant

PART - A : (GENERAL INFORM.=\TION)
01. Full address of the factory (mentioning Post Office,

Vill. + P.O.: Bhanora, P.S.: Barabani, Dist.: Paschim Bardhaman, PIN: 713334 Police Station, local body with
Ward No. etc.)

Telephone : 91-8617392027 Fax : -

Police Station  : Barabani P. Q. & Pin Code : Bhanora 713334
LocalBody : Barabani G.P., Paschim Bardhaman Ward No : Mouza: Bhanora
JL.No M Plot No. & Dag No. : 490,566,625,617,659

02.  Full address of the Registered Office/City Office : Vill.: Domohani
Telephone : 91-8617392027 Fax : -
E-mail : kanaimondal9666@gmail.com Website :

03. a) Size of industry (Large / Small[) : Small

b) Power Supply Agency at the factory premises

[viz, C.E.S.C/W.B.S.E.B/Others /specify)] : India Power Corporation Ltd

04. Year of commissioning of the industry : August/2016
05. (i) Number of persons engaged by the factory  : 70
a) Workers/Labour (including contract engagements : 67,,,
b) Management Stall  : 2
¢) Others(Night watchman ete.)  : |
(i) a) No. of working hour per day  : 24
b) No. of working day per year  : 150,yes,yes,yes

06. Population residing in the Quarters / Coluny, if applicable :

07. Gross capital investment on land, building, plant & machinery Lakhs.24
excluding capital investment on pollution control system the unit till the date if application

(To be supported an undertaking affidavit, annual report or certificate from a Chartered Accountant).

08. Give the list of raw materials (including fuel) with consumption per month
(if the space provided below is for inadequate, please attach :
separale sheel giving information using the same Jormat ).

SL NO Name of Raw Materials(including fuel) ..o Quantity per Month
‘ Soil ZANARN 73080
[1 - AT e CFT/Year




k&

List of products and by-products manufactured
(if the space provided below is Jor inad,

quate, please attach separate sheet giving information using the same
Jormat ).
P Production C“P;\‘_i‘l,\;h(-{‘.;;il‘u.)nll{) e /\.vn‘rn;ﬁe Production
: LRSS _(PexMonth)
Red Bricks 280000 Numbers/Month 260000
Numbers/Mont
- h

PART - B : INFORMATION REQUIRED IN CONNECTION WITH PERVENTION AND
CONTROL OF WATER POLLUTION

10. Water consumption for different uses

MMMMMWMMMM l [da

Information regarding liquid waste discharged.
Do not give information on storm water discharged.

11.

Sources (Place of Quantity(M3/day)
lggggrg;jggl

(If the space provided above inadequate, please attach separate sheet giving information the same format).
(Note: Pleuse altach a diagran showing liguid waste low from its

Place of discharge)

place of generution upto the of final

discharge.)

12.  Whether facilities available for liquid waste treatment : Yes/No
if yes.

(a) Quantity of Liquid waste reted

(b) Describe the facility along with a diagram

(Please attach separate sheet)
13.  Attach latest *analysis report’ of the Board or Board's recogzised laboratory showing quality of liquid

~ waste discharge (before and after treatment) :

14.  Whether water meter at water intake points installed : No, / i : \‘_“' & \\
15.  Whether energy meter of E.T.P. installed : ; o\ A
16.  Whether waste water flow measuring device installed yes & 9. M, TAD:

_ -
PART - C : INFORMATION REQUIRED IN CONNECTION WITH PERYENTI()N' AND
CONTROL OF Air POLLUTION Sl

124
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(A) (From manufacturing process) i Risinis TV T T L P LT T L LT
' Name the unit operation causing emission of pollutants
(Please attach additional sheet if required)

[Type_ Wﬁh‘)’él;lll's/(_‘nuﬁc'lly/UulllNA...w o B
(B) (From Furnaces, Heaters,Kiln ete.)
Type of Furnace/Heaters/Kiln No. of Units ("np:u-u;:ﬂn:c.l; unlt |Fuel used (n]nltfrt& R
quantity) in Individual
15 58 SR o o Eurnace %
(C) (From Boilers)
Number of boilers Capacity of ench boiler [Fuel used (nature & quantity) in
dividunl bollers
D.  (From Diesel Generator Sets)
l_Nn. of DG sets Capacity of each DG sets | Height of the stack above |lleight of lhci)('iru:v:nﬁj
G sety Sl
E. (Noise poliution control measures)
LAcoustic enclosure/acoustic treatment of DG room | Exhaust muffist |
17. Emission Details.
Emission | Stack |Height| Stack | Fuel [Quanti] Gas | Fuel | SMF | Plant [Consp-| Stack |Remar| Polluti
Type |Attach{ of the |Diame|Consu| ty (Quantl Capacl| Unit | Draft | ks on
ed To | Stack | ter [mption ty(m*J Ly Type Contro
/hr)) |
Equip
ments
Flue |[Any |33. {12 |Sla |15 |0 0 Yes | 280 [ Nu | Nat | Bric | Gra
Gase |[oth |50 |5 ck | Met 000 [mb |ural |K vity
S er Mts | Coa | ric ers/ | draf | Sta | Dus
Stack | Ton Mo |t ek |t
nes/ nth for | Sett
Day Zigz | ling
ag Cha
Patt | mb
ern er
Bric
3
Kiln

If the spuce provided above is inadequate, please attach separate sheet giving information u.w'ng the same format

(Attach latest "analysis report” of the Board's recogzised laboratory) / / ‘) ‘ VAY o
/ (.__5/ ; .

/[ / KOLKATA \ \
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JART-D: OTHER INFORMATION
719.  Give details regarding solid waste

Type of Waste Description of  |Quantity per month unit Method of disposal
waste
(Lump/Paste/Dust,
_cte.)

20.  Attach a separate sheet (not applicable to small scale unit)
Providing a brief write-up and schematic flow sheet
of the manufacturing process clearly showing sources
of generation of solid (hazardous and, non-hazardous)
liquid and gaseous wastes

21.  Attach layout plan showing the different outlets for liquid
waste discharge

22.  Other relevant information, if any :

(Please attach separate sheet if required) 5
Seal Signature of Applicant....kg .................... MQ“AQI :

Chech-ist of uccompuniments: [Please put tick mark (-)as applicable]

[] The THIRD PART of the challan (in original) as proof of deposition of consent application fee
[1 Undertaking/Affidavit/Andull Report/certificate from a Chartered Accountant (Item No.07)
[] Additional sheet against ltem No.08

[I Additional sheet against ltem No.09

[] Additional sheet against ltem No.l1 (b)

0] Additional sheet against ltem No.13

[] Additional sheet against ltem No. 17 (A)

[] Additional sheet against ltem No.18

[] Additional sheet against ltem No.20

(] Additional sheet against ltem No.2l

[} Additional sheet against lem No.22

Notes : => All cmlmurcx doummm nnd analysis reports of Board's recogzised laboratories must be

signed/counted-signed by the applicant with official seat.

«» All subsequent connection in the application form and enclosures should be ulgnul by lhe upplmml or any

person authorised by thn applicant. y | 4

w2 The form ix 1o be filled prefenbly in by type written or logible hand writilig  / KOLKATA \ \

HE
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(TR sieorrars Afafe) FOM 8 0983 2030308
01 3~ SRS, (Ol oAf%pw T4, P ¢ - 459998

BARABANI GRAM PANCHAYAT
(Barabani Panchayat Samity) Phone No. : 0341 -2025232
P.0.-BHANORA, DIST.-PASCHIM BARDHAMAN (W. B.), PIN - 71 3334 ‘
bt oty P !69'%%’ _ 20.0G 200

i

TO WHOM IT MAY CONCERNED

This Is certify that Sri/Srt-M/S —Kanal Mondal $/O-Nikhileswar Mondal,
having address at- domohani, p.o-domohani, dist- paschim bardhaman, under

the purview of the gram panchayal, mouza- Bhanord, J.Lho-044, khatian no-950
plot no-490,566,625,637,659.

The gr?{\ panchayat has no objection If the applicant concern carrles the - ‘
businest of manufactaring of kiln burn bricks (GMB Bricks Field ) with strictly
tollows all govt. norms and guldelines which are enforce il date.

Moreover the gram panchayat will reserve the right to cancel the NOC at any
time, without any notice, If any non compliance of the govt. norms be found in

future.
o (Mry. Pravti,m.cv2 G%')ﬁg :
Valid up to- - 31/03/2028 Pradhan
Thanking yow Barabani Gram Panchayat
: : & m =
\ \ medﬁ“m‘ )
- 7‘ P \“‘
AN N
. v ¢ :/‘,{;1'/
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TEAM CNERGY SYSTEMS

Authorized Licence : Central Building Research Institute, Roorkee

S.C.F 87, lind Floor, Sector 4, Panchkula-134112
986-287, Ecotech-1 Extn, Near Kasna, Greater Noida-201306

Phone: 9213394753, 9335977744

Ref. No. -TEM/22/805 Dated: 26/09/2022

To Whomsoever It May Concern

Certified that M/s G M B Brick Field(Prop- Kanai Mondal) Mouza-
Bhanora,J. L. No. 44,P.S. Barabani,Distt. Paschim Bardhaman (West Bengal)

has received a set of Civil Engineering Drawings as per drawing no. 22/805 of
High Draught Zig-Zag Brick Kiln designed and developed by Central Building
Research Institute, Roorkee proposed to be implemented at their brick kiln located
in Mouza- Bhanora,J. L. No. 44,P.S. Barabani,Distt. Paschim Bardhaman

(West Bengal)

It is further certified that this type of Hi Draught Brick Kiln with Zig Zag
type of firing meet the norms as prescribed by the Central Pollution Control

Board.
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/ FEASIBILITY REPORT \

C.B.R.. TECHNOLOGY

ON
POLLUTION CONTROL IN BRICK
KILNS-ZIGZAG FIRING TECHNOLOGY IN
NATURAL AND HiGH DRAUGHT BRICK KILNS

TEAM ENERGY SYSTEMS

Authorised Licensee
Central Building Research Institute (C.B.R.I)
Roorkee-247667

Chandigarh:
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Noida:
286-287 Ecolach -1, extention Ty SCO 87, lind Floor,
Near Kasna, Greater Noida — 201306 -1 /»':‘f‘ ! Sector 4, Panchkula 134 112
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This Feasibility Report belongs to

M/S G M B BRICK FIELD(PROP-KANAI MONDAL)
MOUZA- BHANORA,J.L. NO. 44
P.S. BARABANI,
DISTRICT PASCHIM BARDHAMAN(WEST BENGAL)

e

1. Kiln Dimensions

: - Length (Island)
Width (Trench)

_Heigbt
No Of Paya
Production

Dimension of High Draught Kiln

2. -Draught
- Discharge Capacity

- Fan

3. - Number of fceding:

holes in one row

4. Chimney Details
- Height
5. Cleaning interval
of well and flue
ducts (proposed)
6. Coal Consumption
in one day (expected)

Average

81000mm
8100 mm

3300 mm
14
11.80 Lakh (Approx.)

50 mm water gauge
425 cum

11

31500 mm ;
One in fortnight~ :

k)

L5
N - y' 3 @ | ‘I
N it ...

35 /

e
9-10 tonne per{ lac bricks ) j

TEAM ENERGY SYSTEMS
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CENTRAL BUILDING RESEARCH INSTITUTE, ROORKEE - 24767
TECHNOLOGY ON POLLUTION CONTROL IN BRICK KILNS-ZIGZAG
FIRING TECHNOLOGY IN NATURAL AND HIGH DRAUGHT BRICK KILNS -

| INTRODUCTION:

e

The growth of industrial, commercial and residential sector in our country is closely

linked with the rate of production of important building materials, namely 'Bricks',

There are about 40000 fixed chimney brick kilns in india. The annual turnover of the
—brick industry is estimated to be Rs. 8000 crores.

The problems of brick kiln Industry are closely connected with the issue of
sustainable development, energy efficiency and environmenl fiendiiness. The
government of India has notified that solid particle emissions from brick kiln should
not exceed 250 mg/Nm3 shortly. With these provisions, Large number of Fixed

chimney Bull Trench kilns have to change over to Zigzag type g

TERith natural or
 high draught design brick kili. @ =

hap,-Central Building

Appreciating the concern for environment friendly brick produ
Research Institute, Roorkee has designed and developed following for brick kiln

industry:

« Design of Gravitational setlling Chamber for existing fixed chimney brick kilns.

» Design of zigzag firing technology with natural and high draught.

CBRI has perfected both the designs by actually installing them at brick kilns across

India. The performance of both the designs are under constant observation. Several

kiln owners, journalists and environmentalists have witnessed the successful

performance of our designs.

/7
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1.2 EXECUTIVE SUMMARY

Team Energy Systems is authorised licensee of central building Research
Institute(C.B.R.I.) Roorkee, a constituent establishment of CSIR,New Delhi. Team
Energy Systems has been serving brick kiln industry for 18 years. Our endeavours has
been for efficient technology in brick kiln industry. We have been constanlly working with
brick kiln owners associations for better combustion practices resulting in minimising fuel
consumption and environment friendly technologies.

The scope of work for this project is outlined as follows:

« Taking dimensions of brick kiln including size of tunnels, no of holes and size of

island. _
« Providing detailed design and drawings for zigzag firing technology as per kiln
size.
e Guidanice lo brick kiln owner regarding construction of kiln and zigzag firing

Fixed Chimney Bull's Trench Kiln:

Initially Bull Trench Kilns had movable metallic chimneys which were banned through an
MOEF notification in 1996. The conversion to Fixed Chimney Bull Trench Kilns reduced

the particulate matter as well as fuel use compared to mov ney Bull Trench

Kilns. Due to better combustion and fuel saving, most of bri 5%
kilns to Fixed Chimney Bull Trench Kiin.

Fixed Chimney Bull Trench Kiln has a fixed chimney which is Csasttucted at the Center
of the kiln and is connected to various chambers through a central smoke tunnel. The
central tunnel is then connected to approach tunnels and flue holes to different
chambers of the kiln. The chamber which is under fire is connected to the central tunnel
while other chambers are disconnected by using dampers. In this way the flue gases
from the chamber under fire are removed by the chimney. The provision of chimney
helps to create natural draught so that fresh air may enter the kiln to burn coal and

produce heat.

Fixed Chimney Bull Trench Kiln also suffers from incomplete combustion of fuel
indicated by high CO2 and CO concentration in flue gases. The emission through the
chimney are primarily black in appearance due to unbumt particles besides obnoxious
flue gases like SO2 and NO2, Moreover ,the thick black smoke and SO2 emission were
more during the charging time and during idle time, almost grey smoke was emitted.

TEAM ENERGY SYSTEMS




Along with high energy consumption and emission an Fixed Chimney Bull Trench Kiln
also produces a low percentage of class 1 bricks. Aimost 60% bricks are class 1 and
rest are class 2 and class 3. Non uniformity of temperature across the stack of bricks
result in difference in quality of bricks.

ZIG ZAG FIRING TECHNOLOGY:

The zigzag firing concept was first introduced by Central Building Research Institute in
the form of high draught kiln after thorough research by scientists on different kilns
across India. High draught kiln has a induced fan which creates the draught required for
fuel buming. The lack of electricity at most brick kilns sites became a major problem in
adopting this technology. Some brick kilns adopted zigzag firing in natural draught Fixed
Chimney Bull Trench Kiln. The natural draught zigzag kiln created better combustion but
high draught is more efficient.

The zigzag is an improved version of Fixed Chimney Bull Trench Kiln. The main

difference is the arrangement of bricks in chambers. The bricks are stacked in such a

manner to form distinct chambers(-2.5 meter long) and guide the air flow in a zigzag

path.Zigzag flow increases the air flow length and turbulence i Fistbereby resulting
3 --

in improved mmbustlon and heat transfer rate and uniform te ,..\% eross the kiln

cross seclion.

In zigzag kilns, powdered coal is fed through feeding holes ins quantities and fuel
feeding zone is six times longer than that of fixed chimney bull trench kiln. The longer
juel feeding zone alongwilh turbulence created by zigzag air movement helps coal
volatiles to mix with sufficient air thereby resulting in complete combustion and less

pollution.

1) A Zigzag kiln emits-80% lower particulate matter and -85% lower Black carbon as
compared to Bull trench kilns, This is mainly because of better combustion of fuel
and settling of particulates in the kiln itself due to zigzag flow. Emission of CO2
and CO from the zigzag kiln is lower because of less consumption of fuel and

improved combustion,

A Zigzag kiln consumes -20% less fuel as compared to fixed chimney bull trench

33~

kiln because of better combustion and heat recovery.

L
Zigzag firing kiln produ?es hlgher percentage of class 1 bricks
,_" N T
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High draught zigzag firing kiln is a moving fire kiln in which the ﬁre'moves ina qlostﬁd
rectangular circuit (central perimeter 120-140 meter) through the bricks stacked in the
annular spaces between the outer and the inner wall of the kiln.

2.

The chimney is usually of lower height (17-30 meter) and the kiln operateg under thg
draught provided by a fan which draws the flue gases from the kiln and dlsgharges it
through the chimney. In the original design t imney was located on one side ‘of the
kiln and was connected with the kiln thromnmdérgmkn(;rtunnel. However, in the
modified designs the chimney is located at the centre of the kilm:

3.

The bricks are stacked in such a manner to form distinct chambers (-2.5 meter long) and
guide the air flow in a zigzag path. Zigzag flow increases the air flow length and
turbulence in the air, thereby resulting in improved combustion and heat transfer rate and
uniform temperature across the kiln cross section.

4

The kiln does not have a permanent roof and bricks stacked in the kiln are covered with a
layer of ash and brick dust, which acts as a temporary roof and inhibits the heat loss as
well as seals the kiln from leakages. The double layered outer wall with clay filled in
between also reduces the heat loss.

5 :

There are three distinct zones in an operating high draught zigzag kiln.

5.1 Brick firing zone where the fuel is fed and combustion is happening.

5.2 Brick preheating zone (in front of firing zone) where green bricks are stacked and are
preheated by the flue gases. ‘

5.3 Bricks cooling zone (behind the firing zone) where fiaghtxicks are cooled by the
cold air flowing into the kiln. 5 m :

o
6.1 Air inlet: Air enters the kiln from back end of the cog{ing #ops
allow air entrance. 2
6.2 Seal to guide flue gases: Front end of the preheating zone is sealed by a plastic

sheet to guide the flue gas to the chimney through the flue gas duct system.

which is kept open to

Firing zone extends to three chambers (-7.5meter) and solid fuels like firewood,
agriculture residue atc are fed through the feed holes provided at the top of thekiln
continuously by a single fireman standing at the top of the kiln.

8 .
The fire travels a distance of 2 chambers (-5 meter) in 24 hours and fires 15,000 to
40,000 bricks daily. Fired bricks are unloaded from the front of the brick cooling zone (B
1) and an equivalent batch. of green bricks is loaded ahead of the brick preheating zone

" SO TARN
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HIGH DRAUGHT KILN

The Kiln is an archless, top fed, coal fired continuous kiln in which the fire follows a zig-
zag'path. The kiln is divided into 32 chambers made through partition walls. Partition
walls are built with unfired bricks, which get bumt along with the bricks set in the
chamber, and are dismaWe time of unloading bricks from the chamber. A
chamber holds 15,000 bricks and norn@lyiwo chambers are burned to obtain an output
of 30,000 bricks per day. Overall dimensions of the kiln are 40.80 m x 18.90 m x 2.55 m.
Each firing circuit is cbmplelt_ed in 16 days producing 4.8 lakh bricks. In a chamber
holding 15,000 bricks 18 feed holes are provided for feeding coal from top.

An induced draught fan located at the far end of the kiln creales draught. The
discharging capacity of the fan is 425 m3/minute. It is worked by a 12 kw motor. The

products of combustion, steam etc. are channelised through a system of flues and tlow
of gases is suitably controlled through cap dampers over the flue holes located in the
outer wall. The damper shaft is prdvided with a hand wheel for easy operation from top
of the wall. When in full firing order, the Kiin operates on a draught of 50 + 5 mm (wg).
During operation a very fast rate of fire travel of 17 to 18 metres per day is maintained
which is three times as fast as traditional Bull's kiln. The kiln is highly fuel-efficient and
the thermal efficiency is comparable with modern Holfmann and tunnel kilns of equal

capacities. Coal consumption is as low as 120 kg per tho ..-,_.: wbricks (Calonﬂc value

Use of powerful 1.D. fan, the strong draught produced by it, creates turbulence, which

ensures efficient combustion of fuel through proper mixing of preheated air and fuel.

Fast removal of moisture from bricks in the drying and prehealing chambers thus

preventing moislure condensation in any part of the kiln.

Mamtenancq -o‘ Jexhaust ﬂue gas temperature at as low as 90 to 100 C ensuring
maximur recove;y of, hea( from the waste gases

" e
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Spedially designed pattem of brick setting ensuring uniform heat distribution within the \
setting as well as fast rate of heat transfer from one chamber to the next.Induced high
draught within the kiln increases the length of preheating zone and decreases the size of
cooling zone, allowing for faster operation of KilnHigh draught increase flue gas heat

recovery hence increasing the preheating capacity of the kiln.

Induced high dr: reduces the coal consumption and structural losses due to betier
propagatton of fire trave ithin the combustion zone.

A high draught buII trench kiln using ID fan is more efficient than a normal kiln with
natural draught in summer season when the ambient temperature is quite similer o e
temperature of the flue gases inside the chimney. The reduced tempf-rature gradient

between the chmne_y_ﬂ__gg gases and ambient air results in significant loss of pressure
and slow propagaﬁori Qf ﬁre travel within the kiln heating zones. The ID fan increases
the draught inside the firing zone ensures substantial exhaust gases draught within e

kiln operational zones. -

Benefits of new energy efficient technology:

1 Technical benefits

Fuel saving ™~

Improve.ment in product quality

Increase in.production '

Reduction in raw material consumption v
Reduction in waste bricks

‘Monetary Benefits

Social Benefits

Improvemenl in working environment
‘Improvement in workers skill

Environment Benefits
Reduction in effluent generation

Reducuon Ln Green House Gas emission such as C0O2 NQO2etc

Reducﬁon in other emission such as SO2 elc

TEAM ENERGY SYSTEMS
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HIGH DRAUGHT/ ZIGZAG BRICK KILN

PLAN & SECTION OF KILN

DRG No.

TM—22/805

CUENT

M/8 G M B BRICK FIELD.

(PROP-XANAI MONDAL)

MOUZA BHANORAJL NO. 44,P.S. BARABANI,
DISTT. PASCHIM BARDHAMAN(WEST BENGAL)

BY
TEAM ENERGY SYSTEMS

AUTHORISED LICENSEE

CENTRAL BUILDING RESEARCH
INSTITUTE, ROORKEE




139

28 3 HIGH DRAUGHT/ ZIGZAG BRICK KILN
- |

318

FRONT ELEVATION OF WALL
DETAIL W

FRONT ELEVATION OF MIYANA
DETAIL X

2 I6|l 2l 3"
SHUNT

A
<5
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soIL SOIL solL NN ) e e ura e,
FILLING FILLING FILLING | i~ i

BY
2'8" TEAM ENERGY SYSTEMS

SECTION 2Z' \ 1'6" AUTHORISED LICENSEE

CENTRAL BUILDING RESEARCH
INSTITUTE, ROORKEE
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r 1 HIGH DRAUGHT/ ZIGZAG BRICK KILN
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Ground Level GROUND
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DETAILS OF INSIDE WALL DETAILS OF OUTER WALL
SECTION AT 1-1 SECTION AT 1-1

8"

PLAN & SECTION OF KILN

oReMe TM-22/805

CLIENT

DESIGN :HIGH DRAUGHT e TR

DISTT. PASCHIM RARDEAMAN{WEST BENGAL)

DOU BLE ZIG_ZAG KILN E¥1‘JAM ENERGY SYSTEMS

AUTHORISED LICENSEE
CENTRAL BUILDING RESEARCH
INSTITUTE, ROORKER
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HIGH DRAUGHT/ ZIGZAG BRICK KN
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HIGH DRAUGHT / ZIGZAG BRICK KILN

o
. I
f=
/ o XL AT T
1 ] nC 1
€ i
S0XS0X6X1.200 3
—
ﬁ DETAILS OF F| NK(TION & FLUE
14 conc. ey

WL OF MAIN FLUE

-

%
v
L

2
1 -
@;}*ﬁégga PLAN & SECTION OF KILN
DETALL OF PLATE DAMPER IR A RS
Ton WiNo  TM-22/805
FAN R S R CLIENT
FOUNDATION M/S G M B BRICK FIELD,
(PROP—EANAI MONDAL)
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DISTT. PASCHIM BARDHAMAN(WEST BENGAL)

BY
TEAM ENERGY SYSTEMS

AUTHORISED LICENSEE
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Ministry of Micro, Small and Medium F.nterprises z
UDYAM REGISTRATION CERTIFICATE

UDYAM REGISTRATION NUMBER UDYAM-WB-23-00 4913&5

NAME OF ENTERPRISE GMB BRICKS FIELD

g e
'éaﬁf-"flgm}'_'nférpns'e Type T Classifteation Date
AL S ERSEIICTOIRE 19PE - : S5s

L ST

*
TYPE OF ENTERPRISE J : B )
B 2024-25 L Micro . 05/12/2024
: = L | TS Lt e | G S
. \f 2t okl =
MAJOR ACTIVITY TRA‘DII\G S
[For availing benefits of Priority Sector Lendlng(l’;SL) ONLYI
SOCIAL CATEGORY OF ;
NERAL
ENTREPRENEUR Sl
e
:S.No.; Name of Unit(s)
NAME OF UNIT(S) B s
l'_ ! GMB BRICKS FIELD el i
[PavDoor/Block 7—]2-_4 [Name of Premises’ - G\yg BRICKS FIELD
{No. {Ruilding :
VilageTown  |BHANORA |Block .- -BARABANI
[ASANSOL |~
OFFICAL ADDRESS OF ENTERPRISE  {Rosd/Stree/Lane !R o cin ASANSOL
: T{wesT O U pascHIM BARDHAMAN . Pin
State |BENGAL District 713334 : ;
Mohile 9749133036 Email:  kanaimondal9666(@gmail.com
DATE OF INCORPORATION / 04/12/2024
REGISTRATION OF ENTERPRISE : :
DATE OF COMMENCEMENT OF
PRODUCTION/RIISINESS
[sNo. NIC2Digh | NICADigt . - NICSDigh Activin-
NATIONAL INDUSTRY " 47 - Retail trade, ucrp?{ﬂsl - Retail sale of - -~ -- 47521~ Retail sale ofbuilding - - Trading
CLASSIFICATION CODE(S) ! of motor vehiclesand hardware, paints and glass. material such us bricks, wood.
i motorcycles {in specialized stores - sanitary equipment
DATE OF UDYAM REGISTRATION ' 051272024
* In case of graduation (upward/reverse) of status of an enterprise; the benefit of the Government Schemes will-be uvalled as per the provisions ol
Notification No. S.0. 2119(E) dated  26.06.2020 fssued by the M/o MSME. : :
Disclaimer This is computer g d no signature required. Printed from hups.# udvamregistialsr T &_ﬁ;ﬁeu[phnmfg S05 1272004
For any assistance, you may contact: f,»',."'. \, e o ,_\‘ily §
1. District Industries Centre:  Paschim Bardhaman (WEST BENGAL) gy oo eek \
2. MSME-DFO: KOLKATA ( WEST BENGAL ) e P A | T
* 0O

hilos:ludvamreaistration.qov.in/Udyam User/Udyam PrintApplication.aspx
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FORM 11

[ See rule 58(2) ]

Name Of District :PASCHIM BARDHAMAN

Name Of Block : BARABANI

Name Of Gram Panchayat: BARABONI

Trade Registration No:- 463 Trade Registration Date:-12-Nov-2020
Trade Registration Certificate issue No:- 3 Issue Date:-28-Jun-2025
Trade Registration Certificate issued for the period of: 2025-2026,2026-2027,2027-2028

To KANAI MONDAL

Full Address:

VILLAGE - BHANORA PARA - BHANORA

POLICE STATION - BARABANI POST OFFICE - BHANORA

MOUZA - BHANORA 44 DAG - 490566 625 637 659
PINNO - 713334

Gram Sansad/ Part No. 1V

' Description of Trade :BRICK FIELD

Gram panchayat acknowledges a sum of Rs. 1500 (Rupees One Thousand Five Hundred Only)
From GMB BRICKS FIELD

(Name of Trade)

Grant of this certificate shall not absolve the applicant from the requirement of procuring all the
statutory clearances Lo be oblained from the appropriate authority before actual commencement of
the trade. If any violatinn/default is noted later is, the certificate shall be liable to be cancelled and
the trade/business shall be closed down with immediate effect.

This Certificate Is Electronically Generated

N.B.: Gram Panchayat has every right to cancel or revoke or not allowing renewal of registration at any time

Ref. Application Docket No. NOCHU48020935R
https://prdeodb.wb.gov.in/

144



- Mss..... 8. M 6

e ————

besh B_hawan Bldg. No. 10
(Or ngeIGreen Category Umt)

0122027

! SR 3 G O e Y

grants |ISConsent Y0:

\SK\CKS FIELB AR
(heralnang mfenedtoas licant) forits rtlocaledl MW&-/ \-sf'lp-ﬂm J‘ L N°' l{‘!
i oy

B Y OW(‘ ﬁ%e‘um &gardhmm?

P8 an?oloom] ,
{Dela:led a it)

for a period from .. s ..{0. Ié‘ '9- 2022 10 operate the industrial unit and to discharge liquid

- effluent and to: amrl gaseous efﬂuent I‘mm the prem|seslland of the Industnal unitin accordance with the condi-

. lions as mentioned below provj f liquid discharge and
~ gaseous emission'shall not e as specified in the

Environmental (Protection) §c

£ST BENGAL POLLUTION CONTROL""BOAﬂD -

it
oue. (122216,

perale under Section 25 & 26 of li?e Water (Prevention and Control ofPoIluhon) Act, 1974,
and Section 21 of the Air (Prevention and Control of Pollution) Act, 1981.

‘ Bst BengalPoIIuhon Control Board (hereinafter referred to as State Board) underthe provisions of

e -28 of the Water (Prevention and Control of Pollution) Act, 1974 as amended and Saction 21 of the

i ntlon and control of Pollution) Act, 1981 as amended, and Rules and Orders made thereunder herehy

Breach of the conditi co ply low shall render the
appllcant fiable for prosecutl f m Pollution) Act, 1974
and Air (Prevention and Con t,

" The State Boammangemner the

conditions of this cons
Conditions :
01. This Consent is varam
SL.No. | jo

01.
02.

Quantity per day

Sl. No. | Type of fuel
0 |[esAL 115 TR
03. The Applicantfallsinthe .........

provisions of said Act. and Rules and regularly sibmit hel Jhardfhe Returns of Waler consumption in the
prescribed form and pay the Cess as specificd under Scction 3 of the said Act.

04. Daily water consumption forthe following pyrpoSes should not exceed.

ndustal cooling, sprayngin | DomesUc purpose TocasSINg Whereoy waler gets | Processing whereby waler gels

mine pits and boiler feed water poliuted and the pollutants are | pollutedandthe pollutants are

(walar used for gardening should be easly biodegradable not aasily biodegradable
included in this category of use) : -

30 kL Ir0 KL ; NIL ; NIL
05. Daily discharge of effluent shall not exceed
4 Industrial liquid effluent Domestic liquid efluent Mixed (industrial & domestic) liquid efffuent

No. of outfalls Ome. ’ one i s e i \ )
Quantity |05 K ; Q- 7 Tk NIL KL !,/j N % \\\“
Placo of discharge Drein goa_KP,t 1_ Drain NiL P - 3 "\\"-‘. \
06. The Applicant shall provide drainage system for conveying industrial & domesllc liquid waste & seperate Wt \‘
drainage system fof storm-water and shall provide comprehensive treatment facility for Industrial and domestic it Qo bR e |
liquid waste.(sewage, sullage & liquid effluent generated from canteen) and oporate and maintain the sau’ne o} 9" V4| A
conform to the Standard for final effluent as given below. \ o\ 793 // o

ullet [Nawrg ol [.... . _ Paramelers and standard (n mg/T. max) Frequency b} N A \ :
No., .. . effluent.”, | pH BOD [ COD [ TSS [0&G effluent sampling; \ S /4

Y 1] AL A =g \ \J
b|  fpew<tic [55-9 "30 |250 | (6D | 10 qu_.,.,@ f AR
T JL’A E = ™ i U %
Lﬂulu}#fal

|
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07. Tﬁs‘Apmﬁ:anl shall provide comprehensive pallution control equipment and operate and maintain the same ¢
/ continuously to conform the quality of the final gaseous emission to the Standard as given below :
r Slack| Stack | Stackattachedto | Volume | Velocityof|  Concentrations of parameters not 1o exceed Freqqencyof
No. | height ™ | (seurces and control| Nm¥hr | gaseous : sampiing A
from G.L. | system, if any) emission | SPM (WOl N o
{ (nmis) 1| ¢ 1 | (mgiseq) | mgNm) | (%)’ | e
$-1|3%.50| KILN (R g |oon| of
S-2,
S
: . (0B. The Applicant shall maintain the generation and treatment/disposal of non-hazardous solid waste as speci-
. ; " fiedbelow. ; il 2% gl A 3 A
: 4o Typeofwaste Quantity ; Treatment Disposal e
oAl KA T 15 W | Momuallye s,
; 2 (e NS .l)\ A o [WCRRES ERRA 2 2
/09, The Applicant shall take adequate measures for contror gf noise fevels fiom its oWn sources within its
premises %o conform to R :
SiTae ) Limitin dB (A)L, . Tame Limit in dB (A) L,
Qaym(wam.mfp.m) B re - Nigtntmuﬁpmbosa.m. . &5

10. The Appficant shafl remain responsible for quianfity and quality of fiquid effluent and air emissions and shall
furnish to the State Board 2l formation in respect of ‘quality, quantity, rate of discharge, place of discharge of
liquid effiuent and air emissions. - - : i
11. The Applicant shall at afl times maintain good house-keeping, proper warking order, control pofiution includ-
. " ing fugitive emissions) from all sources to maintain clean envirenment in & around factory premises and to
surrounding areasfinhabitants. o g
" 12. The Applicant shall bring about at least 33% of the available open land under the green coverage/ plantation.
" 43, The Applicant shall provide for sufficient altemate electric power source to operate all pollution control facili-
- ties. In.absence of such aftemate power source, the production should be stopped/reducedicontroiled to con-
Torm the conditions of the Consent. A el .
14, Al the stacks connected to various sources.of emissians must be painted/displayed to'designiate by num-
bers such as S-1, S-2 etc. and shall have ports, ladder; platform etc. for monitoring/sampling the air emissions
and the same shall be made available for inspection and use by the State Board's staff as well as State Boar's
- “authorised agencies.” L R A b et
" .. ~15. The Applicant shall install a separate energy meter showing. the consumption-of energy for operation of
poliution control devices and shallinstall suitable devié:e for measuring the volume of water COnaned for differ-
. ent purposes as mentioned above giving correct result to the satisfaction of thé Stata Board. ~ . -
'16. The Applicant shall allow the Officers of the State Bodrdt'ehtérinto the premises of the unit at any reason-
- - able time to inspectthe pollution control systems and shall provide adequate and safefacility-for collection of air,
- wastewater and solid waste-samples for monitoring and measuring by the State Boards's staff as well as State:
. Board's authorised agencies. PR o ; . ¢ :
. 17. The Applicant shall maintain an Inspection Book in the factory premises which shall be. made available {a.
inspecting officers of the State Board for inspection, review and to write down any direction or-observation as is
deemed necessary during the inspection.. a e ‘
. 18, The Applicant shall intimate to the State Board immediately of any occurrence or apprehension of occur-
. ence of discharge.of any pollutants in excess of quality and quantity as mentioned above to any receiving water
"~ -_bodylsystem-orto almosphere owing o actident or other unfdreseen fhoident/event includling nétaral disaster
: \\\ andthe Applicant shall take adequate steps to prevent such accidental event. :
. 9. The Applicant shall apply for renewal of consent ta State Board in prescribed form 60 (sixty) days before
O ekpfyprtis Consent. . LD L2
: \\'\. 2 jja Applicant shall not make any alteration/medification/expansion in the-gxisting manufacturing process
O o2 andequipment, pollution control system and shal ot bring into any altered or new outle/outfall or stack or.
ﬁhand the place*t discharge, without prior apploval of the Board. _ e

. /—ﬂ, e Applicant-$hall comply with the. condilipns»as. aid down in the Manufacture, Storage and Import of
"~~~ “Haardous Chemicals Rules, 1089, Hazardous Wastes (Management & Handiing) Rules, 1989 and ‘Public
. GOV L Uabilty insurance Act. 1991, -~ Lo ere L :

Additional Conditions : g i : i
o Fonagantsh dm;?.@aefd

&
__ District Land & Land Reforms Offycer
- = Paschim Bardharmm <

o s e e :
\ : j i CO S (Thferdide bl N, )20- 1IN
- Member Secretary(Chiet Engh7Sr EnvEngi/Eny. Engr/sst By Engai hi

» 2 o e |




Annexure-|

Lti‘::‘il‘l’:gvri‘:“;“tt::flfgr;the datfe of issue 'of this certificate along the periphery of the brick fields/
10 meters width gaps in the boundary for entry and exit of materials and
vehicles.

The applicant shall construct a 3 (three) meters high wall within a period of 6(six) months from
the date of issue of this certificate on the sides of the brick fields/ kilns where land is not
available for Green Belt Development in order to prevent fugitive dust emission.

The applicant shall utilize at least 25% fly ash of its total raw materials require where the brick
fields / kilns is located within a radius of 100 Km. from any coal based Thermal Power Plant as
per the Fly Ash Utilization Rules, 1999 and its amendment made thereafter by the Ministry of
Environment and Forest, Govt. of India.

Proper and effective steps should be taken so as to ensure that manufacturing activities do not
affect the residents of the neighbourhood in any way.

The unit will have to take pollution control measures regarding air, water and noise to keep the
parameters within the permissible limit as laid down by the WBPCB.

This Consent shall be revoked at any tirhe on the valid ground of any complaint (for violation of

Environmental Acts) against the unit regarding air, water pollution and any other environmental
hazards caused by the unit.

Good house-keeping Is to be maintained.

'Additional District Magistrate
_ and
District Land & Land Reforms Officer
Paschim Bardhaman
Additional Distriet Magistrate

a
District Land & I ang Reformy Oficer
".m“P:i;::l;i;n f""-lm‘flh.-vmil‘l

I9er No. J249-14/WPL-F(1)97
4. 05022000 of WD Palluursn Control u‘.l';:;
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Before the National Green Tribunal
Eastern Zone Bench, Kolkata

O. A. No. 168 of 2025 (EZ)

Bitu Biswakarma
-Versus-
Central  Pollution  Control
Board & Ors.
-And-

In the matter of:
Kanai Mondal

... Respondent No. 5

AFFIDAVIT IN REPLY/
COUNTER AFFIDAVIT FILED
BY KANAI MONDAL,
RESPONDENT NO. 5

Bitun Sarkar
C/0. Sudip Sarkar, Advocate
1A, Old Post Office Street
Ground Floor,
Kolkata-700001
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